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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 927 of 2024 

 

IN THE MATTER OF:  

Society for Protection of Culture, Heritage,  

Environment, Tradition and Promotion  

of National Awareness (Regd.) (SP-CHETNA)                               ...Applicant 

Versus 

Delhi Development Authority & Ors.                                        ...Respondents 

PLACING ON RECORD THE CURRENT STATUS OF THE LAKE 

MOST RESPECTFULLY SHOWETH: 

1. That the Respondent No. 1, Delhi Development Authority (DDA), had 

filed a short affidavit dated 20.05.2025. The DDA claims “considerable 

improvement" in the condition of Kitchener Lake. It is submitted that 

these claims are entirely confined to the pages of the affidavit and do 

not reflect the ground reality. 

2. That the DDA asserts it has been making "continuous and concerted 

efforts" toward rejuvenation, citing various tenders for 

bioremediation and cleaning. However, for the last several years, these 

efforts have remained procedural facades designed to befool this 

Hon’ble Tribunal. While the DDA points to a tender awarded as far 

back as 06.08.2024, the actual state of the lake continues to be 

neglected. The photographs evidencing the same is herein below: 
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3. That the photographs filed by DDA are untrue of the current ground 

situation. In contrast, the photographs captured on 15.02.2026 clearly 

shows dying lake with algae bloom and neglected area that contradicts 

the DDA’s claims of a revived water body.  
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